
THE REPEALING AND AMENDING ACT, 2001 

No. 30 or: 2001 
I '  

An Act to repeal certain enactments and to anend certain other enactments. 

BE it enacted by Parliament in the Fifty-second Year of the Republic of India as 
follows:- 

I. This Act may be called tlie Repealing and Amending Act, 2001. short title. 

2. The enactments specified in the First Schedule are hereby repealed to the extent Repealof - 
mentioned in the fourtli column hereof. certain 

enac(ments. 

3. The enactments specified in the Second Schedule are hereby amended to the extent Amendment 
and in.the mallner mentioned in the fourth column thereof. certain 

enactments. 

4. Tlie repeal by this Act of any enactment shall not affect any other enactment in Savings. 
which the repealed enactment has been applied, incorporated or referred to; 



and this Act shall not affect tlle validity, invalidity, effect or consequences of anything 
already done or suffered, or any right, title, obligation or liability already acquired, accrued or 
incurred, or any remedy or proceeding in respect thereof, or ally release or-discharge of or 
from any debt, palalty, obligation, liability, claim or demand, or any indemnity already granted, , 

or ll~e proof of any past act or thing; 

nor shall this Act affect any principle or rule of law, or establi~lledjurisdictic~n, form or 
course of pleading, practice or procedure, or existing usage, custom, privilege, restriction, 
exemption, oflice or appointment, notwithstanding that the same respectively may have 
bee11 in ally manner afinned or recognised or derived by, in or from ally enactment h ~ e b y  
repealed; 

nor shall the repeal by this Act of any enactment revive or restore any jurisdiction, 
office, custom, liability, right, title, privilege, restriction, exemption, usage, practice, proce- 
dure or other matter or thing not now existing or in force. 

THE FIRST SCHEDULE 

(See section 2) 

REPEALS 

Year No. Short title Extent of 
repeal 

1 2  3 4 

I985 I The Foreign Contribr~tion (Itegulatian) Amerldment Act, 1985 
1985 3 The General lnsurailce Business (Natio~~alisation) 

Ameodment Act, 1985 

1985 9 The Representation of the People (Arncndment) Act, 1985 
1985 11 'fie Sugar Undertakings (Taking Over of Management) 

Amendment Act, 1985 
1985 12 'The Gangtok Municipal Corporation (Amendment) Act, 1985 

1985 2U The Requisiticming and Acquisition of~mmovable Property 
(Amendment) Act, 1985 

1985 24 The Government of Union Territories (Amendment) 
Act, 1985 

1985 25 *The Compulsory Deposit Scheme (Income-tax Payers) 
Amendment Act, 1985 

1985 % The Union Duties of Excise (Distribution) Amendment 
Act, 1985 

1985 27 The Additional Duties of Excise (Goods of Special 
1mprtance)~endment  Act, 1985 

1985 28 The Estate Duty (~istri'bdtion)~mendment Act, 1985 
1985 30 The Payment of Bonus (Amendment) Act, 1985 
1985 31 The Terrorist and Disruptive Activities (Prevention) Act, 1985 

1985 33 'fie Coinage (Amendment) Act, 1985 
1985 34 The Andhra Pradesh Legislative Council (Abolition) Act, 1985 

1985 35 The Companies (Amendment) Act, 1985 
1985 36 The High Court and Supreme Court Judges (Conditions of 

Service) Amendment Act, 1985 
1985 38 The Monopolies and Restrictive Trade Practices 

(Amendment) Act, 1985 

Ille whole.. 
Sections 2, 
3 and 4. 

The whole. 
T l~e  whole. 

The whole. 

Tlle whole. 

The whole. 

The whole. 

The whole. 

The whole. 

The whole. 

The whole. 
The whole. 
The whole. 
Sections 4, 
5 and 6. 

The whole. 
The wbole. 

The whole. 



-- 
1985 39 The Anns (Ameodment) Att, 1985 The whole. 

1985 40 The Securities Contracts (Regulation) A~llcnd~llent Act, 1985 'rlie whole. 
1985 43 The Stale Financial Corporations (Amendnlent) Act, 1985 The whole. 

1985 44 The Criminal Law Aniend~nent (Amending) Act, 1985 The whole. 

1985 45 The Terrorist Affected Areas (Special Courts) Amendment Sections 2 
Act, 1985 and 3. 

1985 46 T11e Terrorist and Disruptive Activities (Prevention) The whole. 
Amendment Act, 1985 

1985 47 Tlie Indian Railways (Amendment) Act, 1985 The whole. 

1985 48 The Coffee (Amendment) Act, 1985 - Tlie whole. 

1985 49 The Essential Services Maintenance (Amerldment) Act, 1985 The whole. 

1985 5 1 The Auroville (Emergency Provisions) Amendment Act, 1985 The whole. 

1985 52 The Estate Duty (AmendmCnt) Act, 1985 Tlie whole. 

1985 55 The Coal Mines (Conservation and Development) ?'he whole. 
An~end~nent Act, 19,85 

1985 56 The Governnient Savings Laws (Amendment) Act, 1985 Tlie wkole. 

1985 57 The Tobacco Board (Amendment) Act, 1985 'fie whole. 

1985 60 The Railway Protection Force (Amendment) Act, 1985 Sectio~is 2 . 
to I R ant1 
tlie 
Schedule. 

1985 62 The Employment of Cl~ildren (Amendmait) Act, 1985 The whole. 

1985 63 The Unit Trust of India (Amendment) Act, 1985 I h e  whole. 

1985 65 'fie Citizenship (Amendment) Act, 1985 'fie whole. 

1985 66 Tlie Lighthouse (Amendment) Act, 1985 The whole. 

1985 67 The Payment of Bonus (Second Amendment) Act, 1985 Tile whole. 
* 

1985 69 The Aircrafl(Amendment) Act, 1985 The whole. 

1985 70 The Utiiversity Grants Conimission (Amendment) Act, 1985 

1985 72 The lnternational Airports Authority (~mendment) Act, 1985 

1985 73 The Bonded Labour System (Abolition) Amendnient Act, 1985 

1985 74 The Salary, Allowa~ices and I'ension of Members of 
Parliament (Amsndment) Act, 1985 

1985 75 'The Salaries and Allowances of Officers of Parliament 
(Amendment) Act, 1985 

1985 76 The Salaries and Allowa~ices of Ministers (Amendment) 
Act, 1985 

lo85 77 The President's Pension (Amendment) Act, 1985 

1985 78 The Salary and Allowances of Leaders of Oppositio~i in 
Parliament (Amendment) Act, 1985 

1985 79 The Central Excises and Salt (Amendment) Act, 1985 

1985 80 The Custonis (Amendment) Act, 1985 

198.5 81 7he Banking Laws (Amendment) Act, 1985 

The whole. 

Sections 2 
and 3. 

The whole. 

The whole. 

'rile whole. 

The whole. 

The whole. 

l'he whole. 

Sections 2 
to 7. 
Sections 2 
to 13. 

Sections 2 
to9and 11 
to 18. 



1986 4 Ilie Delegated Legislati011 Provisio~is (Amendment) Act, 1985 Tlie whole. 
1986 9 Ilie Motor Vehicles(Amcndment) Act, 1986 The whole. 

1986 14 'I'l~e Cot~tract Labour (Regulation and Abolition) Amendment 'Ilie whole. 
Act, 1986 

1986 19 The Administrative Tribunals (Amendment) Act, 1986 Settions 2 
to 23. 

1986 k0 The Inter-State Water Disputes (Amendment) Act, 1986 Tile whole. 
1986 22 The Suprenie Court (Number of Judges) Amendment 

Act, 1986 

1986 24' The Tea (Amendment) Act, 1986 

1986 26 The Income-tax (Amendment) Act, 1986 

'The whole. 

The whole. 

The whole. 

1986 28 'ilc Wild Life (Protection) Amendment Act, 1986 'The whole. 

1986 3 1 'The Indian Electricity (Amendment) Act, 1986 The wliole. 

1986 33 'ilie Merchant Shlpping (Amendment) Act, 1986 

1986 34 The Ststc of Mizoram Act, 1986 

1986 35 The Industrial Development Bank of India (Amendment) 
Act, 1986 

1986 06 The Commissions of Inquiry (Amendment) Act, 1986 

Sections 2 
to 4. 

Sections 4, 
5,7, 13, 
14, 39 lo 
42, the Fhsz 
Schedule, 
the Second 
Schedule, 
the Third 
Schedule 
and the 
Fourth 
Schedule. 

The whole. 

The whole. , 

1986 37 The Mines and Minerels (Regulation and Development) The whole. 
Amendment Act, 1986 

1986 3& The High Court and Supreme Court Judges (Conditions The whole. I 
of Service) Amendmevt Act, 1986 

I 

1986 $0 'The Tamil Nadu Legislative Council (Abolition) Act, 1986 Sections 4 
to 6. 

11986 4 1 The Apprentices (Amendment) Act, 1986 The whole. 

1 9 8 ~  42 Tlie Essential ~omrnoditks (Amendment) Act, 1986 The whole. 

1986 43 The Dowry Prohibition (Amendment) Act, 1986 ?he whole. 
198b 44 The Suppression of Immoral Traffic in Women and Girls The whole. 

(Amendment) Act, 1986 I 
1986 48 The Sales Promotion Employees (Conditions of Service) The whole. 

Amendment Act 1986 
The Estate Duty(Amendment) Act, 1986 

$ m e  Industrial Finance Corporation (Amendment) Act, 1986 

51 The Citizenship (Amendment) Act, 1986 
',> 

The whole. 
The whole. 
The whole. 
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1986 57 The Coal Mines Nationalisation Laws (Amendment) Sections 2 
Act, 1986 to 18. 

1986 59 Tlre Atomic Energy (Amendment) Act, 1986 
1986 61 The Child Labour (Prohibition and Regulation) Act, 1986 

19% 67 The Indian Post Omce (Second Amendlnelit) Act, 1986 

1986 G9 'The State of Arunaclial,Pradcsl~ Act, 1986 

19116 70 Ihc Prevention of Food Adulteration (Amendment) Act. 1986 
1986 7 1 I h e  Drugs and Cosinetics (Aaiendnient) Act, 1986 

The whole. 
Sections 23 
to 26. 
The whole. 
Sections 4, 
5,7,16,17, 
42 to 45, 
the First 
Schedule, 
the Second 
Schedule, 
tile Third 
Schedule  
and the 
I:our111 
Scl~edule. 
The whole. 

The whole. 
1986 .72 The Standards of Weights and Measures (Enforcenieat) The whole. 

. Amendment Act, 1986 

1986 73 71ie Essential Comn~odities (Second htne~idlnent) Act, 1986 The whole. 
1986 74 l h e  Monopolies and Restrictive Trade Practices The whole. 

(Aniendtnent) Act, 1986 

1986 75 The Standards of Weights and Measures (An~endnient) The whole. 
Act. 1986 

1986 76 Tl~e Agricultural Produce (Grading and Marking) The whole, 
Amendment Act, 1986 

1987 4 Tlie Cotdlr, Copra and Vegetable Oils Cess (Abolition) Sections 2 
Act, 1987 .' .,. to 10. 

1987 8 'fie Delhi Municipal Corporation (Anieadn~eat) Act, 1987 Thc whole. 

1987 12 The Khadi and Village Industries Commission (Amcndrnent) The whole. 
Act, 1987 

1987 13 The Merchant Shipping (Amendment) Act, 1987 Sections 2 
to 9. 

1987 15 'llte Labour Wclfarc Fund Laws (Amendment) Act, 1987 The wl~ule. 

1987 16 The Goa, Daman and Diu Mining Conccssions (Abolition and Section 14. 
Declaration as Mining Leases) Act, 1987 

1987 17 The Governors (Emoluments, Allo\vances and Pri\?ilegcs) The whole. 
Amcndrnent Act, 1987 

1987 18 The Goa, Daman and Diu Reorganisation Acl, 1987 - Sections 5, 
6, 14, 19, 
63 to 65, 
the First 
Schedule 
and the 
Secol~d 
Schedule. 



1987 19 . The State of~taan&hil Pr&h (Amendment) Act, 1987 
1987 20 The Factories (Amendmatt) Act; 1 917 

1987 21 The Coconut h v e l o p e n t  Board (Amendment) Act, 1987 
1987 22 'the Payment of Gratuity (Amendment) Act, 1917 

1987 23 rile Conservation of Foreign Exchange and hevention of 
Smuggling Activities (Amendment) Act, 1987 

1987 24 The Punjab State Legislature (Delegation of Powers) Act, 1317 

The whole. 
The whole. 

The whole. 
Sections 2 
to 4 and 6 
to 9. 

'lhe whole. 

Ihe  whole. 

1987 25 The Essential Com~nodities (Special I'rovisio~~s) ' The whole. 
Colltinuance Act. 1987 

1917 26 The Cinc-Workers Welfarc Fund (Amendment) Act. 1987 The whole. 
1987 2R The Terrorifit and Disruptive Activities (Prevention) Act! i 987 17\e whole. - 

. 1957 29 The Atomic Energy (Amendment) Act,  1987 l'hc wholc. 

I987 30 The All-India Institute of Medical Scicnccs and the Post- Ibe  whole. 
Graduate Institute of Megical Educlrtio~~ and Researcl~, 
Chandiga1.11 (A! t~eadmau) Act, 1987 

1987 3 1 fie-~eprescntation of the People (Amendment) Act, 1987 The whole. 
1987 34 The Navy (Amendment) Act, 1987 The whole. 

1987 3 5 The Expcndifure-tax Act, 1987 Section 33. 

1 987 3 8 The Representation of the People (Second Amendment) The whole. 
Act, 1987 

1987 40 The Representation of the People (Third Amendment) The whole. 
Act, 1987 

- 1987 4 1. The Shipping Development Fund Committee (Abolition) The whale. 
Amendment Act, 1987 

1987 42 l l ~ e  Metro Railways (Construction of Works) Amend~nCnt The wbole. 
Act, I987 

1987 44 Tllc AurovilCe (E:nergellcy Provisions) Amendment Act, 1987 The whole. 

1987 47 The Air (Prevention and Control of Pollution) Amendment 
Act, 1987 

1987 48 The High Court Judges (Conditions of Service) 
Amendment Act, 1987 

1987 49 Tl~e  Equal Remuneration (Amendment) Act, 1987 

Clauses ( i)  
and (iii) of 
section 2, 
clause ( i i )  
of section 
4, sections 
5 to 14 and 
sections 16 
lo 25. 
The whole. 

The whole. 

1987 50  The Comptroller and Auditor-General's (Duties, Powers The whole. 
and Conditions of Service) Amendment Act, 1987 

1987 5 1 The Administrative 'Tribunals (Amendment) Act, 1987 The whole. 



1987 53 'nit National Housing Bank Act, 1987 Section 56 
and the 
Second 
Schedule. 

1987 54 The Railway Claims Tribunal Act, 1987 c y  
1988 1 The Regional Rural Danks (Amendment) Act, 1987 The whole. 
1988 3 The Commission of Sati (Prevention) Act, 1989 Section 19. 

1988 5 The Parsi Marriage and Divorce (Amendme~it) Act, 1988 The whole. 

I988 10 Ilie Delhi Administration (Arnendnait) Act, 1988 The whole. 
1988 1 1 7lie Delhi Mutiicipal Corporation (Amendment) Act, I988 I h e  whole. 

1988 12 The Major Port Trusts (~mendmdnt) Act, 1988 The wliole. 

1988 18 Tl~e Authorisled Translations (Central Laws) Aniendment The wllole. 
Act, I988 

1988 19 The Repealing and Amending Act, 1988 The whole. 

1988 20 The lligh Court and Suprcn~e Court Judges (Conditions of The whole. 
Service) Amead~nent Act, 1988 

1988 2 1 The 'ILnil Nadu S b ~ e  1,egislalure (Delegation of Powers) I l ie  whole. 
Act, 1988 

1988 22 The Tamil Nadu Agricultural Service Co-operative Societies Section 2. 
(Appinttneilt of Special Officers) Amendment Act, 1988 

1981 23 'The Tamil Nadu Co-operative Societies (Appoinhnent of ?'he whole. 
Special Officers) Amendment Act, 1988 

1988 24 The Illegal Migrants (Determinatiai by Tribunals) 'Hie wliole. 
Amendment Act, 1988 

1988 27 The Custottts (Amendment) Act, 1988 I b e  wlicle. - 

1988 29 Thc Customs and central Excises Laws (Amendment) Sections 2, ' 

Act, l?)88b 3,6 to 10 
and 13 tr, 
15. 

1988 30 The Rajghat Samadlii (Amendment) Act, 1988 The wliolc. 

1988 3 1 'Jle Companies (Amendment) Act, 1988 Sections 3 
to 52 and 
54 to 67. 

1988 32 I11c Codc of Criminal I'roccdure (Amcndmcnt) Act, 1988 'Ihe wholc. 

1988 33 I%e Eniployees' Provident Funds and Miscellaneous Sections 2 
IPovisic?ns (Amendnient) Act, 1988 to 2 1 and 23 

to 27. 

1988 35 The Cine-Workers and Cinema 'lhratre Workers (~e$uiation The whole. 
of Employment) Aniesd~nent Act, 1988 

1988 36 'Il~e Food Corporatioas (Antet~d~nent) Act, 1988 The whole. 

1988 38 The Alcock Ashdown Company Limited (Acquisition of The whole. 
Undertakings) Amendment Act. 1988 

1988 42 1%e Arms (Amendment) Act, 1988 The whole. , 
1988 43 The National Security (Amendment) Act, 1988 The wt~ole. 
1988 46 Tlie Prevention of Illicit TratYic in Narcotic Drugs and Sectiort 15. 

Psychotropic Substances Act, 1988 
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1988 49 The Prevention of Corruption Act, 1988 

1988 5 0  The Aircraft (Amendment) Act, 1988 
1988 5 2  The State of Arunaclual Pradesh (Amendment) Act, 1988 

1988 53 The Water (Preveation and Control of Pollution) 
Amendment Act, 1988 

1988 55 The Merchant Shipping (Amendment) Act, 1988 

1988 56 The Dock Workers (Regulation of Employment) 
Amendment Act, 1988 

1988 57 The Dellli Rent Control (Amendment) Act, 1988 

1988 60 The Salary, Allowances and Pension of Members of 
Parliament (Amendment) Act, 1988 

1988 G I  'The Maternity Benefit (Amendment) ~ c t ,  1988 

1988 62 The Msnopsflies and Itestrictive Trade Practices 
(Amendment) Act, 1988 

1988 03 Ille Con~~nissiorls oflnquiry (Amendment) Act, 1988 
1988 GG The Banking, Public Financial Institutions and Negotiable 

Instruments Laws (Amendment) Act, 1'688 
1988 69 '171e Forcst (Conservation) Amendment Act 1988 ' 

1989 I The Represcntntion of the Pcople (Amendmcnt) Act, 1988 
3989 2 The Narcotic Drugs and Psyclrotropic Substances 

(Amendmcnt) Act, 1988 

1989 10 Ihe  Delhi Municipal Laws (Amendment) Act, 1989 

1989 11 The Income-tax (Amendment) Act, 1989 

1989 I5 The Chandigarl~ Disturbed Areas (Amendment) Act, 1989 

1989 16 The Terrorist and Disruptive Activities (Prevention) 
Amendment Act, I9 89 

, I989 17 'l'he Union Duties of Excise (Distribution) Amendmcrit 
Act, 1989 

1989 18 I'hc Additioual Duties of Excise (Goads of Special 
Importance) Amendment Act, 1989 

1989 20 Vie Central fnd~ustrial Security Fnrct! (Amendment) Act, 1989 

1989 2 1 The Representation of the People (Anlendmeat) Act, 1989 . 

1909 25 'I'hc Delhi Motor Vellicles Taxation (Amendment) Act, 1989 

1989 29 The fimployees' State lnsurance (Amendment) Act, 1989 

1989 30 The Salary, Allowances and Pension of Members of 
Parliari~e~~i (A~~~e~itlnlortl) Acl, 1989 

1989 3 1 The Working Journalists and other Newspaper Employees 
(Conditions of Service) and Miscellaneous Provisions 
(Amendment) Act, 1989 

1989 32 The liigl~ Court and Supreme 'Court Judges (Conditions 
of Service) Amendinent Act, 1989 

1989 35 The Nagaland University Act, 1989 

Section 3 1. 
The whole. 
The whole. 

The whole., 

The \ .  whole. 

The wllole. 

The whole. 

The whole. 

Ihe  wllolt. 

The whole. 

The whole. 
'Ihe whole. 

The whole. 

The whole. 
The wl~ole. 

The whole. 

The whole. 

The whole. 

llle whole. 

The whole. 

The whole. 

??le wh~le .  
Sectiolis 2 
to 5. 

Tlrc wllole. 

Sections 2 
to 8, 10 to 
44,46 and 
47. 

The whole. 

The whole. 

The whole, 

'Section 48. 



1989 37 The Warehousing Co~lwration~ (Amendment) Act. 1989 
1989 38 Ibc General lnsuratlce Uusiness (Nationalisat ion) 

Amendtnent Act, I989 
1989 39 Ihe Stnall Industries f)evelapment Bank or India Act, 1989 

1989 40 The Custonls (A~nendtnct~t) Act, 1989 ' 

1990 2 'rln Hcprescntation of the I'eoyle (Amendment) Act, 1989 

1090 9 l'he Criminal Law An~endment (Amending) Act, 1990 

1990 10 The Code of Crimiral I'rocedure (Amendment) Act, 1990 
1990 13 The Union Duties of Excise (Distribution) Amendment 

Act, 1990 
1990 14 'Ibe Additional Dutics of Excise (Goods of Special 

ln~portance) Amendn~ent ;Act, 1990 

1990 16 Ille President's ~molun~~nts  and Pension (Amendment) 
Act, 1990 

1990 17 Tltc Salaries and Allvwances of Omccrs of Parliament 
(An~endment) Act, 1990 

1990 I8 'I'lre Gold (Control) Repeal Act, 1990 

8990 19 'Ihc Conr~~~issions of Inquiry (Amendment) Act, 1990 

1990 26 'lllc I'revention of Illicit Traf'tic in Narcotic Drhgs 
and Psycl~otropic Substances (Amendment) Act, 1990 

I990 27 '171e ~onscrvation of Foreign Exchangc and Prevention of 
Smrrggling Activities (An~endn~ent) Act, 1990 

109 1 1 Tbc Cantonments (Amendment) Act, 199 1 
199 I 7 'me Salw and Allowances of Leaders of Opposition in 

Parlian~ent (haendmcnt) Act, 1991 

199 1 8 The Rescrve Bank of lndia (Antendment) Act, 1991 

193 1 9 The Reserve Bank of India (Second Amendment) Act, 199 1 

199 1 10 'ille Jalnrnrl and Kashmir Criminal Law Amendment 
(Amending) Act, 1991 

1 99 1 3 I 'fie Kepresentation of the People (Amendment) Act, 199 1 
199 1 32 Tl~e Delhi Municipal Laws (Amendment) Act, I991 

I99 1 33 The Janl~nu and Kashmir Criminal Law Amendment (Second 
Amending) Act, 199 1 

199 1 34 'nre Cotrsumer Protection (Amendment) Act, 199 t 

1991 35 The Terrorist and Disruptive Activities (Prevention) 
Amendment Act, 199 1 

1991 38 The Cancellation ofGenbral Elections in Punjab Act, 199 1 

1991 40 The Central Excises and Customs Laws (Amendment) 
Act, 1991 

1991 42 The Pleces of Worship (Special Provisions) Act, 199 1 
1991 43 7he Code of Criminal Procedure (Amendment) Act, 199 1 

4 
-L 

The whole. 
'Ilre whale. 

f 
Section 53 
and the 
Seco~~d 
Schedule. 
The whole. 

The whole. 

Thc whole. 
Tile whole. 
The whole. 

The whole. 

Tl~e whole. 

The wholc. 

Ihe whole. 

The wholc 

The wholc. 

The whole. 

The wholc. 

The whole. 

The whole. 

The whole. 
The whole. 

The whole. 
The wllole. 

The whole. 

Sections 2, 
3 and 4. 

The whole. 

The whole. 

The whole. 

Section 8. 
The whole. 



-- 
IYol 4l 'I11e Wild Life (Protection) A~ncrrd~i~e~rt Act, 199 1 Sections 2 

1021.23 to 
29, clauses 
( i)  and (iii) 
of section 
30 and 
sections 3 1 
to 52. , 

lW1 47 Ilre Volitrtary Depqsits (I~n~riunities and Exe~nptions) Section 5. 
Act. l YY l , 

1991 118 l'lle Special I'rotection Group (Amencherrt) Act, 199 I ?he whole. 
1991 50 'Ilic l:,lectricity Laws (An~e~~dnre~it) Act, 199 1 The whole. 
1991 51 The Indian Succession (Amendment) Act, 199 1 'llre whole. 
1091 53 Tl~e  Water (l'revention and Control of l'ollutiori) Cess The whole. 

(A~neridn~e~tt) Act, 199 1 

1 1991 54 Tlie Ilnrikirig Regr~latio~r (A~ncnd~~~erit) Act. 1991 Tlie whole. 

1Yl1 55 The Customs (Amendrne~rt) Act, I991 I r e  whole. 
1 9 1  55 Tlie Tea Conipa~~ieh (Acquisitio~t and 'I'ransfer of Sick Tea 'rhewliole. 

Units) Arte~tdment Act, 1991 

I 57 Tile Sick 111dostrial Conrpaoies (Special I'rovisions) The whole. 
Anic~itlrnent Act, I Y Y  l 

1WI 58 'I lie Monopolies orid KeStrictive 'Trade Practices The wl~ole. 
(Aniend~ncnt) Act, 199 I - 

IN1 59 ' I he  I:ar~iily Courls (Atner~dment) Act, 199 1 The whole. 

1991 60 'Ibc Dellti I-iigli Court (Amendment) Act, 199 I Section 3. 
1992 1 'Ilie Government ofNatioiial Capital Territory of Dellii Sectio~r 55. 

Act? 1 YY l 

1992 2 'flre Repseseritatio~l of the People (Alnendmeet) Acr. 1992 l l e  whole. 

19YZ I I 'Ilte Public ~ i a b i l i t ~  Insurance (An~end~nent) Act, 199% The whole. 

lm 12 'Ihe Destructive Insects and Pests (Arnendnlcnt and Seclion 2. 
Validation) Act, 1992 

1992 13 ~ 1 i e  Copyright (Amendment) Act. 1992 Sectidn 2. 
19Y2 14 The Indian Red Cross Society (Anrend~~enl) Act, I992 'The whole. 

I!%! 15 'Che Securities and Excl~atrge Board of India Act, 1992 Section 33 
and the 
Schedule. 

19!Y 20 The Parlimnent (Prevention of Disqualification) Amendnient l l ie  whole. 
Act, 1992 

IW 21 l'lie Ja~nr~iu and Kashrnir State Legislature(Delegation of The wlioie. 
Powers) Act, I992 

1W 23 l'lrc Indian Ports (Amendment) Act, 1992 The whole, 

19Y2 31 l b e  Ulropal Gas Leak Disaster (Processing of Claims) l'he whole. 
Amendment Act, 1992 

1992 26 Tlie Capital Issues (Control) Repeal Act, 1992 The whole. 

1992 211 The Foreign Exchange Conservation (Travel) Tax Abolition me whole. 
Act, 1992 

1992 36 Tlte Banking Conipmies (Acquisition and Transfer of The whole. 
undertakings) Amendment Act, 1992 

'\ 



I 2 3 4 

1992 3 7 The Army (Amendmeat) Act, 1992 The whole. 

1992 58 Ihe Representation of lhe People (Amendment) Act, 1992 The whole. 
1992 39 The Citizenship (An~endtnent) Act, 1992 'F)ie whole. 

1993 1 Ilre Nqtional Highways (Amendment) Acl, I992 The whole. 

1993 3 Ihe Salary, Allowances and Pension of Members of The whole. 
Parliament (Amendment) Act, 1992 

1993 4 The Oilfields (Regulation and DeveloprnenO Amendment 
Act, 1993 

1993 5 The Ilimachal Pradeslr State Legislature (Delegatiol of 
Powers) Act, 1993 

1993 8' The Uttar Pradesh State Legislature (Delegation of Powers) 
Act, 1993 

1993 9 'Ihe Madhya Pradesh State Legislature (Delegation of 
Powers) Act, 199 3 

1993 10 The Rajasthan State 1,egislature (Delegation of Powers) 
Act, 1993 

199 3 26 Ilre Wild Life (Protection) Amendment Act, 1993 

0993 28 The Multimodal Transportation of Goods-Act, 1993 

1993 29 The Foreign Exchange Regulation (Amendment) Act, 1993 

1993 30 The Dentists (Amendment) Act, 1993 

1993 3 1 The Indian Medical Council (Amendnient) Act, 1993 

1993 34 The Essential Commodities (Special Provisions) 
Amendment Act, 1993 

1993 35 Thc Pasgports (Amendment) Act, 1993 

1993 37 The cine-~oircers Welfare Cess (Amendment) Act, 1993 

1993 40 The Code of Criminal Procedure (Amendment) A d  1993 

1993 42 The Criminal Law (Amendment) Act, 1993 

1993 43 Ihe  Terrorist and Disruptive Activities (Preventioil) Aniend~nent 
Act, 1993 

1993 47 The Coal Mines (Nationalisation) Amendment Act, 1993 

1993 48 The Salary, Allowances and Pension of Members of Parliament 
' (Amendment) Act, 1993 

1993 49 The Dehva River Board (Amendment) Act, 1993 

1993 50 The Consumer Protection (Amendment) Act, 1993 

1993 52 The Conservation of Foreign Exchange and Prevention of 
Smuggling Activities (Amendment) Act, 1993 

1993 53 The Prevention of Illicit Traffic in Narcotic Drugs and 
Psy~hotropic Substances (Amendment) Act, 1993 

1993 54 The Parliam'ent (Prevention of Disqualification) 
Amendment Act, 1993 

1993 66 The Extradition (Amendment) Act, 1993 

The whole. 

The whole. 

The whole. 

The whole. 

The whole. 

Tlre whole. 

Section 3 1 
and the 
Schedule. 

The wdo~e. 

The whole. 

The whole. 

l'he whole. 

The whole. 

The whole. 

The whole. 

The whole. 

I h e  whole. 

The whole. 

The whole. 

Sections 2 
and 3. 

The whole. 

The whole. 

The whole. 

The whole. 

The whok. 
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1993 67 'I'he Dellti Municipal Corporati011 (Att~cnd~~ic~it)  Act, 1993 The wliole. 
1993 f Tlte Merchant Sl~ipping (Anrendtilent) Act. I993 The wliole. 

1W3 XI .'The Advoc~tcs (Allcttdnleat) Act. 1993 l l i e  whole. 

IYo3 71 'Ibe President's Emvlumc~~ts slid I b~s ion  (A~netldintnt) 'Ihc whole. 
Act, 1993 

193 ' 72 'Ihe Supretne Court Jndgcs (Conditions ofsqrvice) The whole. 
Alncndnient Act, 1093 

IW 1 'Ihe ~overnors (~niolutnent;. Allowaiices and Privileges) The whole. 
Anic~idnlo~~t Act, 1993 

1994 2 'The 1 ligb Court and Supreme Cou11 Judges (Colldition of l'he whole. 
Service) An~cndl~~elit Act, 1993 

1991 3 'I'he State Ilank of  India (Amendment) Act, 1993 The whole. 

1994 4 Tile Cliicf Elcction Cosllnissioaer and other Electioll 'The whole. 
Coll~n~issioliers (Conditions of  Service) Anel~dnient Act, 1993 

199.1 7 The Public Premises (Eviction of. Unautliorised Occ~~pants) Vie whole. 
Atnendtnent Act. 1993 

IW 8 'I'he i i i i ~ n d  Watetways Authority o f  lndia (Amendment) 
ArL 1893 

1994 9 The Jute Manufacturers I)evelopn~ent Council (Amendment) 
Acl, 1-3 

1% I I The ~enstis(~nienclme~it Act, 1903 

lW 12 The Sick Indrlstrial Companies (Special Provisions) Amendment 

Act  1993 

1W 20 l'he Ha~rking Regulation (Amendment) Act, 1994 

I YY4 23 Tlie Coffee (Amendment) Act, 1994 

The whole. 

The whole. 

The wliole. 

The whol'o. 

I h e  whole. 

I l e  whole. 

1W 2/) The Special Court (Trial of Offences Relating b'Transactions The wliole. 

ip Securities) Amendment Act, 1994 

1994 21 The ~ i l v s  b i d  Minerals (kgulat ion and Developmc~it) The whole. 
Amendmcnt Act, 1994 

1994 28 The Railways (Ameadmcnt) Act, 1994 The whole. 

1994 33 The Rubber (Amendment) Act, 1 994 The whole. 

IW 34 The Payment ofGratuity (Amendment) Act, 1994 I l re  whole. 

19Y4 35. 35.k institutes of Technology (Amendment) Act, 1994 The whole. 

19Y4 24 The Preas Council (Amendment) Act, 1994 The whole: 

1 5 h  37 'rhc &eking; Cornpanics (A uisitian and Transfer o f  I The whole. 
Undertakings) Ammdment ct, 1994 

1W4 38 I h e  Copyrigirf'(Amendment) Act, 1994 The whole. 

1994 39 The Anti-hijacking (Amendment) Act, 1994 The whole. 

1994 40 The Suppression o f  Utrlawful Acts Against Safety o f  Civil 
Aviation (Amendment) Act, 1994 

1993 41 The Coir Industry (Amendment) Act, 1994 - 

19W 51 The Coniptroller and Auditor-General's (Duties, Powers and 
Conditions o f  Service) Amendment Act, 1994 

1% 54 Tlie Motor Vehicles(Amendment) Act, 1994 - . 
1994 55 The Airports Authority o f  lndia Act, 1994 

Tlre whole. 

The whole. 

The whole. 

The whole. 

Section 45. 
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1994 59 'flie Legal Scr vices Autllor itics (Ar~~endtnc~~t)  Act, 1994 The wl~ole. 

19% 1 'I'lic Co~~linpcr~cy 1:trritl o f  l~itlia (Ar~icr~dr~~cr~t)  Act, 1994 'nie whole. 

199.; 4 l l le Special I'rotcction (;loup (AIIICII(IIIICIII) Act, 1995 'rlie wliole. 

I 9 5  5 Vie I~idustrial Uevelol,~iiet~t I3nrik or India (A~iicndr~ietit) 'nie wliole. 
Act, 1995 

1995 6 I'he Ci~stonis I'ariff(A~iiendrt~erlt) Act. 1905 Tlie wllole 

9 8 '1.11~ Uanking Co~llpa~iies (Acquisition n ~ i t l  Transfcr of I l ie wl~ole. 
Ulide~ takilrgs) Anic~~d~ilcnt Act. 1995 

1995 9 'Ille Scciiritics laws (Amendn~erit) Act, 1995 'llle whole. 

1995 18 'I he Salary, Allowa~iccs and I'cl~siol~ of Mcrnbcrs of ' h e  wliolc. 
1'arliariie;it (An~cntl~ne~il) Act, 1995 

I095 19 l~ l ~ e  Cotton Transpol l Rc1)cal Act, 1995 Tlie wl~ole. 

1995 21 I'lie lritl~ati 1)cnal C'otle (AI I ICI I~I I ICI I~)  Act, 1995 The wliole. 

1995 2 5  I hc Assnm Ilnivcrsity (Anic~id~ncti) Act, 1095 

1995 26 'lllc National I ligl~ways (Auiend~~~ent) Act. 1995 

1995 IX ' I  lle I~ecove~  y of I)el,ts Oue to llnlikq arid I:in;~r~cial 
Instit~~tions (Aniencl~~icnt) Act, 1995 

1995 29 7lie Mntcpiity Denefit (Ai~icndnicnt) Act. 19W 

1995 30 'rlic Workrncn's Conipcnsation (A~i ic~~dn~cn t )  Act, 1335 

I995 3 1 'T'lie U ~ ~ i o n  Iluties of l:xcisc (1)istribution) Aniendmcnt 
Act, 1995 

1995 32 ' 'l'lic Additional Duties or Excise (Goods orSl1ccial 
Inipoi-tatice) Amentlmcnt Act, 1995 

I 995 34 'I Iic I'aymcnt of l3onus (Anielidn~ent) Act, 1905 

1995 38 'l'lic Indian Statistical institute (Anicnd~nent) Act, 1995 

1995 40 7hc Sisk Textile (Inde~takings (Nationalisation) 
Ariier~d~~ierit Act, 1995 

1 9 3  11 I I'lac National Conlmissio~l for Mi~ioritics (Amcndmcnt) 
Act. 1995 

I995 45 Tlic Research and Dcvelopn~cnt Cess (Amcndmcnt) Act, 1995 

! 095 Pers~ns !Nil!\ Pjl;&ili!.ips (E~III! Q! ,~ f l~n i !ks ,  -, 

Protection of Riglits and Full Participation) Act, 1995 

1996 2 71ie IJttar Pradesl~ State Legislature (Delegation of Powers) 
Act, 1995 

I996 15 TliC Conse~vation of Foreign Excliarlge and Prevention of ., 

Sniuggling hctivitics (Amcndmcnt) Act;I 996 

IY'X, 16 Il!c 1)reventio:l of Illicit 'fraffic in Narcotic Drugs and 
Psychotropic Substances (Amendmetitj Act, 1996 

1996 20 'I'he Supreme C o u ~ t  and High Court Judges (Conditions of 
Service) A r n e ~ ~ d ~ l ~ e ~ i i  Act, I996 

1996 2 1 Tlie Representation of tlie i'eopte (~rnelidn;ei~t) Act, 1996 

1% 22 The Depositories Act, 1996 

1996 23 The Coal Mines Provident Fund and Miscellaneous Provisions 
(Aralendment) Act, 1996 

. . I lie wliole. 

'I'he whole. 

The wliole. 

Tlie whole. 

I l le wliole. 

Tlie wllole. 

'The whole. 

'rile WIIOIC. 

'I'he wliole. 

The whole. 

'The whole. 

Srrti~n 7n, 

The whole. 

The whole. 

The whole. 

Tlie wbole. 

-The whole. 

Section 30 
and tlie 
Schedule. 

The wllole. 
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1896 24 '111~ lridusrrial Disputes (Amendn~enl) Act, I996 'fie whole. 

1996 25 The Employees, Providcnb Frtllds arid Miscellaneous The whole. 
Provisions (Amc~idnlcnl) Act, 1996 i , 

1996 29 Tile Represenratioti ofllie People (Second Amendment) -nie whole. 
Act, 1996 

I996 36 l1le Working SournaCists and otllier Newspaper Employees The whole. I 

(Conditions of Service) and Misceilaneous IJrovisions 
(Ametidtnent) Act, 1996 

1996 35 'Ilae Income-tax (Amendment) Bict, 1996 

13Y5 36 llhe @e!hi De*selcp~netlt (Amendment) Act, 1996 

1997 1 Tlle Indian Contract. (hrnertdmceit) Act, 1996 

I997 4 Tile Apprentices (An~endaaent) Act, 1996 

'File whole. 

The w!le!e. 

?lie whole. 

'Ihe whole. 

1 9 9 7 5  'Ilre Co~nparaics (Aaracsadsnerlt) Act, 1996 Tile whole. 

1397 6 The Special Cousi (%; ial of Offences Relatillg to The wliol~.  I 

1997 7 '[he Industrial Reconstn~ction Dank ('I'ransfer of Unclcrtakings Section 14. I 

and Repeal) Act, 1997 

1997 8 1'11~ E)cposilories Related Laws (Amendment) Act, 1997 

1997 I 4  '17te Inrorrlp-tax (A~nelarlrnent) Act, 1997 

The whole. 

The whole. 

1997 I 5 l l l c  Port Laws (A~nendment) Act, 1997 'The wliolo. I 

Ic!Y7 16 'I he ?JationaI I lighways Law (Amendment) Act, 1997 Thc whole. 

I997 18 The National Comniission for Safai Kara~ncliaris 
(Amendment) Act, 1997 

10'97 23 I h e  Reserve Dank of India (Amendment) Act, 1997 

- I997 28 'rhe Rice-Milling Industry (Regulation) Repeal Act, 1997 

I l ie  whole. 

.rile whole. 

'l'lle whole. 

1907 29 Tlrc Seamen's Provident 1:und (Atncndmcnt) Act, I YY7 1 be whole. 

1997 32 l h e  Indira'(la11dlli National Open Ulliversity (Amcnd~iient) The whole. 
Act, I907 

IYY7 35 'I!lc l'lesidaltinl and Vice:l'resiclential Elcctio!)~ 
(Amel~dmcnt) Act, 1997 

The whole. 

1998 7 'I lie lncorne-lax (A~nendmcnl) Act, 1998 l'he whole. 
I 

' 1098 9 The Mercllant Shippirig (Aniendmenl) Act, 1998 The whole. 

1 9 8  10 l?:e Employees' Providc~lt Funds and Miscella~?eous . ! he ..- whole. .. . . 
~rovisions (Aniendment) Act, I998 

I 

1998 1 1  The P a y m e ~ ~ l  ~TGraI i~i ty  (Amendment) Act: 1998 l 'hc  wholr. 

1498 19. 7lie Representation of the l'eople (Amendment) Act, 1998 The whole. I 

1998 I 8  f i e  lii& Col~rt and Sr~prcmc Court Judgcs 'Thc whole. I 

(Conditions of Service) Amendment Act, 1998 

1998 22 I h e  Electricity Laws (Amendment) Act, 1998 The whole. 

1998 23 The Interest on Delayed Payments to Small Scale The whole. 
and Ancillary Industrial Undertakings (Amendment) Act, 1998 - 

1998 24 The Beedi Workers Welfare Cess (Amendment) Act, 1998 The whole. 

1998 25 The President's Emoluments and Pension (Amendment) I l je  wllole. 
Act, 1998 I 
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IW8 26 The Salaries and Allowat~ces of Oficeas of Parliament I l le whole. 
(Anlesldment) Act, 1998 

19V!! 2'7 'The Goverr~vrs (E~nolurnet~ts, Allowances and Privileges) The whole. 
Amendment Act, 1998 

19Y8 28 ' h e  Salary, Allowances and Pcnsiole of Members of 'Fhe whole. 
Parliament (Amendnlent) Act, 1998 

I998 2 9  The Oilfields (Regulation and Deve"apmenB) Amend~nent The whole. 
Act, 1998 

-- - 

.- ... 
- Y& No. Short title Amend~llents 

1925 3 9  ?lie lndian I11 Schedule 11, ~ I I  I'arl 11, in entry (G), Ivrtke words 
SucccssionAct,1925 "grandparents' cl~ildren",  the  words  

"gralldg~arent's parents' c l~ i ld re~ l"  sllall be 
suhstitutec!. 

1974 2 Tlle Code of I n  tlie First Sct~cllulc. (hr the entries relating tn 

Crinlinal Procedure, section 377, the followiny, elltries shaH be 
1973 s\rbslituted. namely: -- 

"377 U~lnatural Imprisonment for cognizable Non- Magistrate of 
offences life, or imprison- bailable the first class.". 

\ 

lilerlt for tell years 

\ and fine. 
---------. - -- --- --- ---- ----.--- 


